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HIGH COURT QF DELHI: NEW DELHI

No. 21/DHC/Gaz/G-7/V1.E.2(a)/2017
Dated : 7™ September, 2017

ORDER

Hon’ble the Acting Chief Justice and Judges of this Court have been pleased to make the following
postings/transfers in the Delhi Judicial Service with effect from 11.09.2017:-

S. Name of officer From To District to Remarks
No (Mr./Ms.) which
allocated
1. | Ashu Garg ACMM-2, New | CMM,  Central, | Central | Vice Mr. Satish Kumar
Delhi, PHC THC Arora, promoted to DHJS
2. | Shivali Sharma ACMM, East, | CMM, East, KKD East Vice Mr. Naresh Kumar
L KXD Laka, promoted to DHJS
3. | Manish Khurana | ACMM, North, | CMM, South- | South- | Vice Mr. Munish Markan,
Rohini East, Saket East promoted to DHIS
4. | Ajay Garg ACMM CMM, Shahdara, | Shahdara | Vice Mr. Neeraj Gaur,
(Special Acts), | KKD promoted to DHIS
Central, THC
5. | Ajay Singh | ACMM, West, | CMM, West, THC West Vice Ms, Charu Aggarwal,
Shekhawat THC promoted to DHJS
6. | Devender Kumar | ACMM, North- | CMM, North- | North- | Vice Mr. Saurabh Pratap
Garg East, KKD 1 East, KKD East Singh Laler, promoted to
DHJS
| 7. | Gagandeep Singh | ACMM, CMM, North, | North | Vice Mr. Vishal Gogne,
! Shahdara, KKD | Rohini ' romoted to DHJS
8. | Rajesh Malik ACMM-1, CMM, North- | North- Vice Ms. Kiran Gupta,
| Central, THC West, Rohini West promoted to DHIS
L ‘
9. | Pooja Talwar ACMM-1, New | CMM, South South Vice Ms. Surya Malik
Delhi, PHC Saket Grover, promoted to DHJS
10. | Sumedh Kr. | JSCC-cum- CMM, South- South- Vice Mr. Tarun Yogesh,
Sethi ASClJ-cum- West, Dwarka West promoted to DHJS
- Guardian
N Judge,
Shahdara, KKD
11. | Deepak Sherawat | JSCC-cum- CMM, New New Vice Mr. Sumit Dass,
ASCJ-cum- Dethi, PHC Delhi promoted to DHJS
Guardian
Judge,
West, THC
12. | Naveen Kr. | JSCC-cum- SCJ-cum-RC, North- | Vice Mr. Sharad Gupta,
Kashyap ASCJ-cum- North-West, West promoted to DHJS
Guardian Rohini
Judge, New
‘ Delhi, PHC
13. | Niyay Bindu JSCC-cum- SCJ-cum-RC, South- | Vice Mr. Sunil Beniwal,
ASCJ-cum- South-West, West promoted to DHJS
Guardian Dwarka
Judge, South-
B ' West, Dwarka ‘
i4. | Vandana JSCC-cum- SCl-cum-RC, North Vice Mr. Sidharth Mathur,
ASCJ-cum- North, Rohini promoted to DHJS
Guardian
Judge, North-
West, Rohini
ed

. -
L il L SN

m
R

LML .




North, Rohini

15. | Rajinder Singh JSCC-cum- SCJ-cum-RC, West Vice Ms. Shunali Gupta,
ASCJ-cum- West, THC promoted to DHIJS
Guardian
Judge, North-
East, KKD
16. | Geetanjali JSCC-cum- SCJ-cum-RC, Shahdara | Vice Ms, Jyoti Kler,
ASCJ-cum- Shahdara, KKD promoted to DHJS
Guardian .
Judge, East,
KKD
17. | Monika Saroha JSCC-cum- SCJ-cum-RC, South- | Vice Mr. Gaurav Rao,
ASClJ-cum- South-East, Saket East promoted to DHIS
Guardian
Judge, South-
East, Saket
18. | Prashant Sharma | JSCC-cum- SCJ-cum-RC, Central | Vice Mr. Deepak Wason,
ASCJ-cum- Central, THC promoted to DHIS ’
Guardian
Judge, South,
Saket
19. | Tyagita Singh MM-7, South- | SCJ-cum-RC, South | Vice Ms. Priya Mahendra,
East, Saket South, Saket promoted to DHJS
20. | Amitabh Rawat | ACJ-cum-CCJ- | SCJ-cum-RC, North- | Vice Mr. Deepak Dabas,
cum-ARC, North-East, KKD | East KKD | promoted to DHJS
New Delhi, .
PHC
21. | Namrita CCl-cum-ARC, | 8CJ-cum-RC, New Vice Ms. Vandana Jain,
Aggarwal Central, THC | New Delhi, PHC Delhi | promoted to DHJS
22. | Purva Sareen ACJ-cum-CCJ- | ACMM, South- | South- | Vice Mr. Ankur Jain,
‘ cum-ARC, West, Dwarka West | promoted to DHJS
North-East,
KKD .
23. | Bhupinder Singh | ACJ-cum-CCJ- | ACMM, North,| North | Vice Mr. Manish Khurana
cum-ARC, Rohini
North-West,
Rohini
24. | Chetna Singh MM(Mahila ACMM-2, Central | Vice Mr. Dharmender Rana,
: Court)-1, Central, THC promoted to DHJS
South-East,
Saket
25. | Gomati Manocha | MM-5, South- | ACMM (Special | Central | Vice Mr. Ajay Garg
East, Saket Acts), Central,
THC
26. | Vijay Kumar Jha | MM-2, ACMM, Shahdara | Vice Mr. Gagandeep Singh
Shahdara, KKD | Shahdara, KKD
27. | Jitendra Singh CCJ-cum-ARC, | ACMM,  West, West Vice Mr. Ajay Singh
West, THC THC Shekhawat
28. | Samar Vishal ACJ-cum-CCJ- | ACMM-2, New New Vice Mr. Ashu Garg
cum-ARC, Delhi, PHC Delhi
South, Saket
29.  Bhawani Sharma | Full time | ACMM, North-| North- | Vice Mr. Devender Kumar
Secretary, East, KKD . East Garg
DLSA,  East
KKD
30. | Anuj Agarwal MM-3, South- | ACMM-I1, Central | Vice Mr. Rajesh Malik
Saket Central, THC
31. | Amit Arora ACJ-cum-CCJ- | ACMM, East, East Vice Ms. Shivali Sharma
cum-ARC, KKD
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32. | Hemraj ACJ-cum- Principal Central | Vice Mr. Murari Prasad
ARC, Central, | Magistrate, JJB-II, Singh, promoted to DHJS
THC Central,
Ferozshah Kotla
33. | Ekta Gauba MM-4, South- | ACMM, North- | North- | Vice Mr. Devender Nain,
; West, Dwarka | West, Rohini West promoted to DHIS
34. | Gurmohina Kaur | MM-2, South- | ACMM-1, New New Vice Ms. Pooja Talwar
: East, Saket Delhi, PHC Delhi
35. | Harjyot  Singh | ACJ-cum-CCJ- | ACMM, South- | South- | Vice Ms. Twinkle Wadhwa,
Bhalla cum-ARC, East, Saket East promoted to DHIS
South-East,
Saket
36. | Arul Verma Principal Principal Central | Vice Mr. Vishal Singh,
Magistrate, Magistrate, JJB-1, promoted to DHIS
JIB-III, Sewa | Central, Kingsway
Kutir, Central, | Camp
Kingsway
Camp
37. | Jasjeet Kaur MM-1, New | JSCC-cum-ASCJ- New Vice Mr. Naveen Kr.
Delhi, PHC cum-Guardian Delhi Kashyap
Judge, New Delhi,
PHC
38. | Anu Aggarwal MM-9, South- | JSCC-cum-ASCJ- | Shahdara | Vice Mr. Sumedh Kr. Sethi.
East, Saket cum-Guardian
Judge Shahdara,
KKD
39. | Jay Thareja ACJ-cum-CCJ- | JSCC-cum-ASCJ- East Vice Ms. Geetanjali
cum-ARC, cum-Guardian
Shahdara, KKD ' Judge, East, KKD
40. [ Colette  Rashmi MM-10, South-  JSCC-cum-ASCJ- | North- | Vice Mr. Rajinder Singh
Kujur East, Saket cum-Guardian East
Judge, North-East,
KKD
41. | Mona Tardi MM-5, Central, | JSCC-cum-ASCIJ- South Vice Mr. Prashant Sharma.
Kerketta THC cum-Guardian
Judge, South,
Saket
42. | Sunil Kumar MM-3, North, | JISCC-cum-ASC]J- North Vice Mr. Chandra Bose,
.Rohini cum-Guardian promoted to DHIS
Judge, North, .
Rohini
43. | Jagminder Singh = ARC-1, JSCC-cum-ASCJ- | South- | Vice Ms. Niyay Bindu.
Central, THC cum-~Guardian West
Judge, South-
West Dwarka
44, | Rajinder Kumar | MM-1, South,  JSCC-cum-ASCJ- West Vice Mr. Deepak Sherawat
Saket cum-Guardian
Judge, West, THC
45, | Vipin Kharb ARC-2, JSCC-cum-ASCl- North- | Vice Ms. Vandana.
Central, THC cum-Guardian West
Judge, North-
West, Rohini
46. | Sushil Anyj Tyagi | MM-6, South- | JSCC-cum-ASCJ- South- | Vice Ms. Monika Saroha.
West, Dwarka. | cum-Guardian East
Judge, South-East,
Saket |
47. | Sushant Changotra| MM-5, South, | ACJ-cum-CCJ- New Vice Mr. Amitabh Rawat
Saket cum-ARC, New Delhi
Delhi, PHC




48. | Ruchika Singla MM(Mahila Full time - Vice Mr. Puneet Pahwa
Court)-3, West, | Secretary, DLSA,
THC : North-West,
Rohini
(on deputation)
49. | Vikrant Vaid MM-6, South- | ACJ-cum-CCJ- South- | Vice Mr. Harjyot Singh
East, Saket cum-ARC, South- East Bhalla
East, Saket
50. | Ankit Singla Civil Judge-3, | ACJ-cum-CCJ- North Vice Ms. Purva Sareen.
Central, THC cum-ARC, North- East
East, KKD
51. | Sunil Kumar Civil Judge-7, | ACJ-cum-CCJ- North- | Vice Mr. Bhupinder Singh
Sharma West, THC cum-ARC, North- West
West, Rohini
152. | Sudhir  Kumar Civil Judge-5, | ACJ-cum-CCJ- Shahdara | Vice Mr. Jay Thareja
Sirohi Central, THC cum-ARC, '
Shahdara, KKD
53. | Ashok Kumar MM(NI Act)-3, | ACJ-cum-ARC, Central, | Vice Mr. Hemraj
South-East, Central, THC
Saket
54, | Arun Kumar Garg| MM-§, West, | ACJ-cum-CClJ- South Vice Mr. Samar Vishal
THC cum-ARC, South,
Saket
55. | Satvir Singhl Civil  Judge, | ACJ-cum-CClJ- North | Vice Mr. Amit Arora
Lamba North, Rohini cum-ARC, North,
Rohini ‘ :
56. | Susheel Bala MM-10, CCJ-cum-ARC, Central | Vice Ms. Namrita Aggarwal,
Dagar Central, THC Central, THC
57. | Pawan Kumar Civil Judge, | Full Time -- Vice Ms. Bhawani Sharma
South-West, Secretary, DLSA,
Dwarka East, KKD
(on deputation)
58. | Chander Jit | MM-5, Nerth- | Full Time - Vice Ms. Shivani Chauhan
Singh West, Rohini Secretary, DLSA,
New Delhi, PHC
(on deputation)
59. | Sachin Gupta Civil Judge-5, | MM-3, North North Vice Mr. Sunil Kumar
West, THC Rohini
60. | Gopal Singhl MM-6, South, | Principal Central | Vice Mr. Arul Verma
Chauhan Saket Magistrate, JIB-
11, Sewa Kutir,
Central, Kingsway
Camp
61. | Gagandeep Jindal A MM-8, South- | MM-9, South- |  South- | Vice Ms. Anu Aggarwal
West, Dwarka | East, Saket East
62. | Ajay Kumar MM(Traffic), CCJ-cum-ARC, West Vice Mr. Jitendra Singh
Malik North-West, West, THC
Rohini
63 | Ritu Singh MM-7, West, | MM-1, New New Vice Ms. Jasjeet Kaur
THC Delhi, PHC Delhi
64. | Kapil Kumar MM(Traffic)-1, | MM-5, Central, | Central | Vice Ms. Mona Tardi
South-East, THC Kerketta
Saket




West, Dwarka.

65. | Puneet Pahwa Full Time | ARC-2, Central, | Central | Vice Mr. Vipin Kharb.
Secretary, THC
DLSA, North-
West, Rohini
66. | Shirish Aggarwal | MM(Traffic), ARC-1, Central,| Central | Vice Mr. Jagminder Singh
North-East, THC
KKD
67. | Shivani Chauhan | Fall  Time | MM-5,  South- | South | Vice Ms. Gomati Manocha
Secretary, East, Saket East
DLSA, New
Delhi, PHC-
68. | Anurag Dass MM (Traffic), | MM-1, South, South Vice Mr. Rajinder Kumar
North, Rohini Saket
69. | Deepti Devesh | MM-05, East, MM (Mahila | South- | Vice Ms. Chetna Singh
KKD Court)-1, South- East
East, Saket
70. | Prayank Nayak MM(Traffic), MM-2, Shahdara, | Shahdara ! Vice Mr. Vijay Kumar Jha
East, KKD KKD
71. | Aashish Gupta MM(Traffic), MM-7, South- | South- | Vice Ms. Tyagita Singh
New  Delhi, East, Saket East
PHC
72. | Harjeet Singh MM, (NI Act)-,; Civil Judge, | North Vice Mr. Satvir Singh
Jaspal 2, South-West, | North, Rohini Lamba.
Dwarka ‘
73. | Himanshu Municipal MM-4, South- South- Vice Ms. Ekta Gauba
Raman Singh Magistrate, West, Dwarka. West
South-West,
Dwarka.
74. | Vaibhav Mehta MM(Traffic)-2, A MM-5, South, South Vice Mr. Sushant Changotra.
South-West, Saket
Dwarka
75. | Ruby Neeraj MM-11, MM(Mahila Wést Vice Ms. Ruchika Singla
Kumar Central, THC Court)-3, West,
THC
76. | Deepak Kumar-II | MM (NI Act)- | MM-6, South- |  South- | Vice Mr. Sushil Anuj Tyagi
1, South-West, | West, Dwarka West
Dwarka,
77. | Anubhav Jain MM(Traffic)-2,  MM-2, South- |  South- | Vice Ms. Gurmohina Kaur.
South-East, East, Saket, East
Saket
78. | Anuj Kumar MM (Traffic), MM-3, South, South Vice Mr. Anuj Agarwal.
Singh Central, THC Saket
79. | Rakesh Kumar-II A MM (Traffic)- | MM-5, North- | North- | Vice Mr. Chander Jit Singh
01, South-West, | West, Rohini West
' Dwarka
80. ' PuneetNagpal | MM (Traffic)}- MM (NI Act)-1,| South- | Vice Mr, Deepak Kumar-IL.
03, South-West, | South-West, West
Dwarka Dwarka.
81. | Mridul Gupta MM (Traffic), | Municipal South- | Vice Mr. Himanshu Raman
West, THC Magistrate, South- West Singh.




82,

“T. Priyadarshini

On return from
CCL

MM (NI Act)-1,
West, THC

West

Vice Ms. Swati Sharma
(proceeded on maternity
leave)

83.

Mohit Sharma

MM (Traffic),
South, Saket

Civil
South-West
Dwarka

Judge,

South-
West

Vice Mr. Pawan Kumar.

84.

Nishant Garg

Civil
New
PHC

Judge-2,
Delhi,

MM-6, South-

East, Saket

South-
East

Vice Mr. Vikrant Vaid

35.

Swati Gupta

Civil Judge-2,
South, Saket

MM(NI  Act)-3,
South-East, Saket

South-
East

Vice Mr, Ashok Kumar.

86.

Dhanashree Deka

Civil Judge-9,
Central, THC

Civil Judge-5,
Central, THC

Central

Vice Mr.  Sudhir
Sirohi.

Kumar

37.

Pragati

Civil Judge-6,
West, THC

Civil Judge-3,
Central, THC

Central

Vice Mr. Ankit Singla

Notes:-

1.

10.

12.

The judicial officers shall be under the control of the District & Sessions Judge of the District to which they
have been allocated.

The Judicial Officers under transfer shall pronounce the judgment/orders in the cases in which he/she had
reserved judgments/orders before relinquishing the charge of the Court in terms of the postings/transfers
order.

The concerned District & Sessions Judge will ensure that the proper track is kept about movement of cases
from transferor court(s) to transferee court(s) due to above postings/transfers and no inconvenience is caused
to the lawyers and litigants in transfer of cases, which shall be duly notified on the website of District Courts
as also outside the transferor court(s).

The court of MM-10, Central, THC hitherto presided over by Ms. Susheel Bala Dagar is abolished and the
District & Sessions Judge, Central, THC shall assign the pending cases of her court to the Court of MM-1,
Central, THC presided over by Ms.Shilpi Jain.

The court of MM-1 1, Central, THC hitherto presided over by Ms. Ruby Neeraj Kumar is abolished and the
District & Sessions Judge, Central, THC shall assign the cases pending in the Court of MM-11 to the Court
of ACMM-2, Central, THC now to be presided over by Ms. Chetna Singh.

The court of MM-7, West, THC hitherto presided over by Ms. Ritu Singh, is abolished and the District &
Sessions Judge, West, THC shall assign the cases pending in the Court of MM-7 to the Court of MM-3,
West, THC presided over by Mr. Manoj Kumar,

The court of MM-8, West, THC hitherto presided over by Mr. Arun Kumar Garg is abolished and the
District & Sessions Judge, West, THC shall assign the cases of Police Station Khayala to the Court of MM-4
presided over by Mr. Gajender Singh Nagar, and the cases of Police Station Anand Parbat to the Court of
MM-5, West, THC presided over by Mr. Atul Krishna Aggarwal.

The court of MM-5, East, KKD hitherto presided over by Ms. Deepti Devesh is abolished and the District &
Sessions Judge, East, KKD shall assign the pending cases of her Court to the Court of MM-1, East, KKD
presided over by Mr. Subhash Kumar Mishra.

The court of MM-6, South, Saket hitherto presided over by Mr. Gopal Singh Chauhan is abolished and the
District & Sessions Judge, South, Saket shall assign the pending cases of his court to the Court of ACMM,
South, Saket presided over by Mr. Sandeep Garg.

The court of MM-10, South-East, Saket hitherto presided over by Ms. Colette Rashmi Kujur is abolished
and the District & Sessions Judge, South-East, Saket shall assign the cases of Police Station Greater Kailash
to the Court of MM-4, South-East, Saket presided over by Mr, Harun Pratap, and the cases of Police Station
Jamia Nagar and Police Station Sriniwaspuri to MM-8, South-East, Saket presided over by Ms. Ankita Lal.

. The court of MM-8, South-West, Dwarka hitherto presided over by Mr. Gagandeep Jindal is abolished and

the District & Sessions Judge, South-West, Dwarka shall assign the cases pending in his court to MM-5,
South-West, Dwarka presided over by Mr. Santosh Kumar Singh.

The .court of MM (NI Act)-2, South-West, Dwarka hitherto presided over by Mr. Harjeet Singh Jaspal is
abolished and the District & Sessions Judge, South-West, Dwarka shall distribute the cases pending in his
court to other such courts in the same district dealing with NI Act cases to ensure equal pendency.




13.

14.

15.

16.

17.

18.

19.

The court of MM(NT Act)-5 presided over by Ms.Paridhi Gupta stands re-designated as MM(NI Act)-2,
South-West, Dwarka.

The court of Civil Judge-09, Central, THC hitherto presided over by Ms. Dhanshree Deka is abolished and
the District & Sessions Judge, Central THC shall distribute the cases pending in her court to other such
Courts dealing with civil cases in the said.district to ensure equal pendency.

The courts of Civil Judge-5, Civil Judge-6 and Civil Judge-7, West, THC hitherto presided over by Mr.
Sachin Gupta, Ms. Pragati and Mr. Sunil Kumar Sharma respectively are abolished and the District &
Sessions Judge, West, THC shall distribute the cases pending in their courts to other such Courts dealing
with civil cases in the said district to ensure equal pendency.

The court of Civil Judge-02, South, Saket hitherto presided over by Ms. Swati Gupta is abolished and the
District & Sessions Judge, South, Saket shall distribute the cases pending in her court to other such Courts
dealing with civil cases in the said district to ensure equal pendency.

The court of Civil Judge-02, New Delhi, PHC hitherto presided over by Mr. Nishant Garg is abolished and
the District & Sessions Judge shall distribute the cases pending in his court other such Courts dealing with
civil cases in the said district to ensure equal pendency.

All the following 13 Traffic Courts stand abolished:-

a) Mr. Anuj Kumar Singh, MM (Traffic) - (Central, THC)

b)  Mr. Mridul Gupta, MM (Traffic) - (West, THC)

c) Mr. Aashish Gupta. MM (Traffic) - (New Delhi, PHC)

d) Mr. Mohit Sharma, MM (Traffic) - (South, Saket)

e) Mr. Kapil Kumar, MM (Traffic)-1 - (South-East, Saket)

f) Mr. Anubhav Jain, MM (Traffic) -2 - (South-East, Saket)

g) Mr. Prayank Nayak, MM (Traffic) - (East, KKD)

h) Mr. Shirish Aggarwal, MM (Traffic) - (North-East,KKD)

i) Mr. Ajay Kumar Malik, MM (Traffic) - (North-West, Rohini)
b)) Mr. Anurag Dass, MM (Traffic) - (North, Rohini)

k) Mr. Rakesh Kumar-1I, MM (Traffic) -1 - (South-West, Dwarka)
)] Mr. Vaibhav Mehta, MM(Traffic) -2 - (South-West, Dwarka)
m) Mr. Puneet Nagpal, MM (Traffic) — 3 - (South-West, Dwarka)

All the cases pending in all the 13 abolished Traffic Courts shall be assigned by the concerned District &
Sessions Judge to the Courts of Metropolitan Magistrates as detailed below:-

Central, THC:

i) Cases of Sabzi Mandi Traffic Circle shall be assigned to Ms. Neeti Suri Mishra, MM-2.

i1) Cases of Civil Lines Traffic Circle shall be assigned to Mr. Chander Mohan,MM- 4.

iii) Cases of Kotwali Traffic Circle shall be assigned to Mr. Kapil Kumar, MM-3, the successor Court of
Ms. Mona Tardi Kerketta. :

iv) Cases of Sadar Bazar Traffic Circle shall be assigned to Mr. Babru Bhan,MM-7.

West, THC:

i) Cases of Model Town Traffic Circle shall be assigned to Ms. Saumya Chauhan, MM-1.
i) Cases of Daryaganj Traffic Circle shall be assigned to Mr.Manoj Kumar-II, MM-3,
iii) Cases of Kamla Market Traffic Circle shall be assigned to Mr. Atul Krishna Aggarwal, MM-5.

New Delhi, PHC:

i) Cases of Chanakyapuri Traffic Circle shall be assigned to Mr. Samar Vishal, ACMM-2, the
successor Court of Mr. Ashu Garg.

ii) Cases of Parliament House and Barakhamba Road Traffic Circles shall be assigned to Ms. Ritu
Singh, MM-1, the successor Court of Ms, Jasjeet Kaur.

iii) Cases of Tilak Marg and Tughlak Road Traffic Circles shall be assigned to Mr. Lovleen, MM-2.

iv) Cases of Parliament Street Traffic Circle and the petty offences shall be assigned to Mr. Sujit
Saurabh, MM-4.

South, Saket:

i) Cases of Vasant Vihar Traffic Circle shall be assigned to Mr. Anurag Dass, MM-1 successor Court
of Mr. Rajinder Kumar.

i) Cases of Mehrauli Traffic Circle shall be assigned to Ms. Anjani Mahajan, MM-2.

iii) Cases of Defence Colony Traffic Circle shall be assigned to Mr. Anuj Kumar Singh, MM-3, the
successor Court of Shri Anuj Aggarwal.

iv) Cases of Hauz Khas Traffic Circle shall be assigned to Mr. Gaurav Gupta, MM-4,




Sm;th-East; Saket:

i) Cases of Greater Kailash Traffic Circle shall be assigned to Mr.Ravindra Kumar Pandey, MM-1.

i) Cases of Sukhdev Vihar Traffic Circles shall be assigned to Mr. Anubhav Jain, MM-2, the successor
Court of Ms. Gurmohina Kaur

iii) Cases of Sangam Vihar Traffic Circle shall be assigned to Ms. Manika, MM-3.

iv) Cases of Kalkaji Traffic Circle shall be assigned to Ms. Shivani Chauhan, MM-5, the successor
Court of Ms. Gomati Manocha.

v) Cases of Lajpat Nagar Traffic Circle shall be assigned to Mr. Nishant Garg, MM-6, the successor
Court of Mr. Vikrant Vaid.

vi) Cases of Saket Traffic Circle shall be assigned to Mr. Aashish Gupta, MM-7, the successor Court of
Ms. Tyagita Singh.

vii)  Cases of Sarita Vihar Traffic Circles shall be assigned to Ms. Ankita Lal, MM-8.

East, KKD:
i) Cases of Kalyanpuri Traffic Circle shall be assigned to Mr.Subhash Kr. Mishra MM-1,
ii) Cases of Vivek Vihar Traffic Circle shall be assigned to Ms. Mahima Rai, MM-2.

North-East, KKD:

i) Cases of Seelampur/Khajuri Khas Traffic Circle shall be assigned to Ms. Bhawani Sharma, ACMM,
the successor Court of Shri Devender Kumar Garg.
ii) Cases of Seema Puri Traffic Circle shall be assigned to Ms. Aditi Garg, MM.

North-West, Rohini:

i) Cases of Ashok Vihar and Rohini Traffic Circles shall be assigned to Ms. Shama Gupta, MM-1,

i) Cases of Bawana Traffic Circle shall be assigned to Mr. Anurag Thakur-I, MM-2.

iii) Cases of Mangolpuri Traffic Circle shall be assigned to Mr.Ravinder Singh-II, MM-3.

iv) Cases of Nangloi Traffic Circle shall be assigned to Ms. Pooja Aggarwal, MM-4.

v) Cases of Narela/Burari and Punjabi Bagh Traffic Circles shall be assigned to Mr Rakesh Kumar-II,
MM-3, successor Court of Mr. Chander Jit Singh. '

North, Rohini:

i) Cases of Rajouri Garden Circle shall be assigned to Mr.Vikram, MM-1.

ii) Cases of Alipur Traffic Circle shall be assigned to Ms.Neha Gupta Singh, MM-2,

ii) Cases of Tilak Nagar Traffic Circle shall be assigned to Mr. Sachin Gupta, MM-3, the successor
Court of Mr. Sunil Kumar.

iv) Cases of Karol Bagh Traffic Circle shall be assigned to Ms.Kadambari Awasthi, MM-4,

v) Cases of Patel Nagar Traffic Circle shall be assigned to Mr.Jitendra Pratap Singh, MM-5,

vi) Cases of Pahar Ganj Traffic Circle shall be assigned to Ms. Sadhika Jalan, MM-6.

South-West, Dwarka:

i) Cases of Mayapuri and Palam Airport Traffic Circles shall be assigned to Mr.Rohit Gulia, MM-1.

i) Cases of IGI and Nazafgarh Traffic Circles shall be assigned to Mr.Siddharth Malik, MM-2

iii) Cases of Janakpuri Traffic Circle shall be assigned to Mr.Kishor Kumar, MM-3.

iv) Cases of R.K. Puram and Delhi Cantt. Traffic Circle shall be assigned to Mr. Himanshu Raman
Singh, MM-4, the successor Court of Ms. Ekta Gauba.

v) Cases of Kapashera Traffic Circle shall be assigned to Mr.Santosh Kumar Singh, MM-5.

vi) Cases of Dwarka Traffic Circle shall be assigned to Mr. Deepak Kumar-II, MM-6, the successor
Court of Mr. Sushil Anuj Tyagi.

20. The cases under Section 138 NI Act, petty offences and NBT Challans in the above-mentioned abolished

Traffic Courts shall be equally distributed by the District & Sessions Judges of the concerned districts to the
other competent Courts.

BY ORDER OF THE COURT
Sd/-
( DINESH KUMAR SHARMA)
REGISTRAR GENERAL
Endst.No0.4227-69/DHC/Gaz./G-7/V1.E.2(a)/2017 ~ Dated, the 7" September, 2017
Copy forwarded for information and necessary action to:-
1. The District & Sessions Judge (Headquarters), Tis Hazari Courts, Delhi.
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The District & Sessions Judge, North-West, Rohini Courts Complex, New Delhi.
The District & Sessions Judge, South, Saket Courts Complex, New Delhi.

The District & Sessions Judge, South-West, Dwarka Courts Complex, New Delhi.
The District & Sessions Judge, West, Tis Hazari Courts, Delhi

The District & Sessions Judge, North, Rohini Courts Complex, New Delhi.

The District & Sessions Judge, South-East, Saket Courts Complex, New Delhi.
The District & Sessions Judge, East, Karkardooma Courts Complex, Delhi.

The District & Sessions Judge, New Delhi, Patiala House Courts, New Delhi.

10. The District & Sessions Judge, Shahdara, Karkardooma Courts Complex, Delhi.
1 The District & Sessions Judge, North-East, Karkardooma Courts Complex, Delhi.
12. The Principal Judge, Family Courts (HQ), Dwarka Courts Complex, Dwarka, New Delhi.
13. The Secretary, Ministry of Finance, Government of India, North Block, New Delhi.
14. The Member Secretary, Delhi Legal Services Authority, Patiala House, New Delhi.
15. The Director (Administration), Delhi Judicial Academy, Dwarka, New Delhi.
16. The Secretary (Law, Justice & Legislative Affairs), Govt. of NCT of Delhi, New Delhi.
17. The Principal Secretary (Home), Govt. of NCT of Delhi, New Delhi.
18. The Principal Secretary (Power), Govt, of NCT of Delhi, New Delhi.
19. The Secretary (Labour), Govt. of NCT of Delhi, Shamnath Marg, Delhi.
20. The Director of Prosecution, CBI, Block No.3, II Floor, CGO Complex, Lodhi Road, N.Delhi-3.
21.  The Director, Directorate of Prosecution, Tis Hazari, Delhi.
22. The Director General, Narcotics Control Bureau, West Block, 1 Wing-5, R.K.Puram, N, Delhi.
23.  The Commissioner of Police, Police Headquarters, New Delhi.
24.  The Commissioner, North Delhi Municipal Corporation, Civic Centre, Minto Road, N.DIi.
25.  The Commissioner, South Delhi Municipal Corporation, Civic Centre, Minto Road, N. DIi.
26.  The Commissioner, East Delhi Municipal Corpn, Udyog Sadan, Patparganj Ind. Area, Delhi-92.
27.  The Chairperson, New Delhi Municipal Committee, Palika Kendra, New Delhi.
28, Joint Registrar-cum-Secretary to Hon’ble the Acting Chief Justice and Private Secretary to all
Hon’ble Judges, Delhi High Court, for information of Hon’ble Judges.
29.  The DR-cum-P.A. to Registrar General, Delhi High Court.
30.  All Registrars, Delhi High Court, New Delhi.
31.  The Joint Registrar (Vigilance), Delhi High Court, New Delhi.
32. The Joint Registrar, Chief Justice Secretariat, Delhi High Court, New Delhi.
33. The Pay & Accounts Officer, Tis Hazari, Delhi.
Joint Registrar (Computers), DHC, with request to display this order on website of DHC.
35.  The Hony. Secretary, Delhi High Court Bar Association, Delhi High Court, New Delhi.
36.  The Hony. Secretary, Delhi Bar Association, Tis Hazari Courts, Delhi.
37. The Hony. Secretary, New Delhi Bar Association, Patiala House, New Delhi.
38.  The Hony. Secretary, Shahdara Bar Asscciation, Karkardooma Courts, Delhi.
39.  The Hony. Secretary, Rohini Courts Bar Association, Rohini, New Delhi.
40.  The Hony. Secretary, Dwarka Courts Bar Association, Dwarka, New Delhi.
41.  The Hony. Secretary, Saket Courts Bar Association, Saket, New Delhi.
42.  Personal file of the officers concerned.
43.  Guard File.
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Joint Registrar (Gazette-II)
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